SCHEDULE |
FORM B
PUBLIC ANNOUNCEMENT
{Regutation 12.ofthe nsolvency and Bankruply (Liuidation Procsss) Regulalons, 2016
FOR THE ATTENTION OF THE STAKEHOLDERS OF Wis. 1C.5.A {india) Limited

1. | Name of Corporate Dbor Wis. 1.C.5.A (india) Limited
2.{ Dl of ncompralion O Corpeeate Debior (102,194
3. | Aubarty Undes Which Campocels Deber s —
| Incorporaled | Registersd g :
4| Corporale ety o /Limhed Uiy
'_'Nmij prrs L722004P19%4PLCO 15069
5. | Adress ofte Repstered Offco and Principel | Registered Offics - Piot No. 1091, Khaname,
Offce i any}of Corporle debior Wadbapur, Seringampaly Manda), Byderabad
Rangaredd 16 50081
8. {Date of Ciosre of insovency Resoluton Process | 18.8.2020
7. | Liquidafon commenosment dete of 1882020
Comorate deblor
8. Narme, adess, Emal adiess. Teleghone Numter | Nethi Malfikarjuna Setty
nd the Regisilion Nanber of The Sgudalr | Liquidator of (654 (India) Lid,
FiatNo.101, Laurel Residency, Road No. 1.
Emai lyicsaigmad com Mobie No.
Regn No IBBHPA-D01IP-PO1251/2018-10/41958
9.} Las Dae for Submission of Cls 68200

- fNotice Is hereby given that the Hon'ble National Company Law Trbunal, Hyderabad

on 18.8.2020.

The siakeholders of Wis. LC.S.A (India} Limited are herety called upon io submil 3 proof
of their claims / update their claims submitted during the corporate insolvancy resolution
forocess as on the liquidation commencement date on or before 16.8.2020tothe liquidator
atihe address mentioned againstitern 8,

stake holders may submit the proaf of claims in person, by posterby electranic means.
form C: Proof of dlaim by operational credilors except workman and empioyees
FFomm D : Proof of claim by Financial Creditors ]

Form E - Proof of ciaim by workman or employee

Form F : Proof of claim by authorized representative of workmen or empioyees
Form G ; Proof of claim by any other stakeholder

INm:AbwehmmwbeMNméedMlB&imhpagehtmsm.@mM

Submission of false or misleading proofs of claim shall attract penalties

Date: 21-08-2020 _ Sdi-
Place: Hyderabad Nethi Mallikarjuna Setty,

: Liquidator of Wis. .C.S.A {India) Ltd
Regn No IBBHIPA-001/1P-P01251/2018-19111958

Bench has ordered the commencement of liquidation of the Ws. LC.S.A {Indiaj Limited § |

The financial creditors shall submit their proof of claims by electronic means only. Al other
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